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Ramkar Entry iato India

. Skri D. C. SBharnm:

o { eranr Toal Singh:

Will the Prime Minister be pleased
1o refer to the reply given to Unstarred

Question No. 2148 ox the 19th Decem-
ber, 1958 and state:

(a) whether any reply has since
been received with regard to the note
sent to the Pakistan Government in
connection with the Razakar entry
into India on the 18th October, 1087;
and

(b) if so, the nature thereof?

(a) No Bnal reply has so far heen
Toonived.

(b) Does not arige.

Shree Radhesyam Ootton Mils, Ltd.,
Howrah

(b) it s0, what is the reason of its
) } 4

mmuw (Shri
Manubhat Shab): (a) Shree Radhe-

(b) The reasons for closure are
financial dificulty, very much out-
moded & worn out machinery and
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Construction of Additiemal Fiats fer
MPs,

" Shri Ram Krishan Gupia:
"“"{ Shrl Bbajt Darsham:

Will the Minister of Works, Moas-
ing and Bupply bde pleased to refer to
the reply given to the Starred Ques-
tion No. 1053 on the 16th December,
1838 regarding construction of fiats
for Members of Parliament and state:

(a) whether the site t» build
accommodation for the Army Trans-
port Company has been finally approv-

(b) it so, the steps taken to build
accommodsation for Army Transport
Company and for vacating the site
on the North Avenue by the Defence
establishment; and

(c) when the work on construction
of additional flats for M.Ps. will start?

The Deputy Minister of Works,
Housing and Supply (Shri Anll K.
Chanda): (a) No, Sir; the site has
not yet been finally approved by the
Delhi Development Autharity and
the Defenct authorities;

(b) and (c). Plans and estimate for
construction of accommodation for the
Army Transport Company are under
preparation. After the site is finally
approved, accommodation for the
Army Transport Company will be
built and the Company shifted from
the North Avenue. The construction
of additional flats for Members of
Parliament can be taken up after the
sile is vacated by the Defence estab-
lishment,

Betterment Levy in Panjab

Shri Afit Singh Sarhadi:
1008, { Chct Ehusnwaqt Rar

Will the Minister of PFlanning be
pleased to state:

(a) whether it 13 a fact that the





